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Presents

Shri S.P. Sharma, counsel for appiicant.

e have heard the learned counsel.
The prayer in the application is that the applicant
sheuld be paid the salary and wagesvfrom the date he
jeined the sepvice on 27th March, 1991 onuwards,
; T} The grievance of the applicant is that he has not been ‘
| paid the salary right from the date he joined the service,
However, it is observed that the applicant has not
made any representation te the respendents and have net
& ekhausved the remedies available te him. We therefore,
de not find any merit in this case at the present
stage for admission, The applicant -may make ai
representation te the respondents explaining his
| \ % grievance and sesk redressal &Em,thc first instance, '?z
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§ince the departmental remedies available have not

‘—'
peen exhausted, the applicaticn ié?éature for admission éz_
and accordingly disposed of.
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